FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

[CONSOLIDATED CIRP OF SOLITAIRE INFOMEDIA PVT. LTD. AND
PREMIA PROJECTS LIMITED - ENGAGED IN REAL ESTATE ACTIVITIES
AT PREMIA CORPORATE CITY, PLOT NO. 201, SECTOR KP-V, GREATER

NOIDA, GAUTAM BUDH NAGAR, UTTAR PRADESH - 201306,

REGISTERED OFFICE AT J-4, SHOP NO. 4, BLOCK-J, KIRTI NAGAR,
NEW DELHI - 110015

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

SL.

RELEVANT PARTICULARS

1.

Names of the Corporate
Debtor along with PAN &
CIN/ LLP No.

Solitaire Infomedia Private Limited

PAN: AALCS6906R

CIN: U72300DL2007PTC166196

And

Premia Projects Limited

PAN: AAGCP5733N

CIN: U45200DL2012PLC235075
(Consolidated CIRP as per orders dated
12.02.2026 of Hon’ble NCLT, New Delhi
Bench -V)

Address
office

of the registered

Basement, J-4, Shop No. 4, Block-J, Kirti
Nagar, New Delhi-110015

URL of website

https:/ /solitaireinfomediaandpremiaprojects.i

bc2016.net/

Details of place where
majority of fixed assets are
located

Plot No. 201, Sector KP-V, Greater Noida,
Gautam Budh Nagar, Uttar Pradesh -
201306

Installed capacity of main
products/ services

N.A.(Real Estate Project)

Quantity and value of main
products/ services sold in
last financial year

N.A.

Number of
workmen

employees/

NIL

Further details including last
available financial statements
(with schedules) of two years,
lists of creditors are available
at URL:

Details can be sought by sending a request
to Resolution Professional at
jointcirp.solitairepremia@gmail.com

Eligibility @ for  resolution

Details can be sought by sending a request




applicants under section | to Resolution Professional at
25(2)(h) of the Code is |jointcirp.solitairepremia@gmail.com
available at URL:
10. Last date for receipt of|05.04.2026
expression of interest
11. Date of issue of provisional | 15.04.2026
list of prospective resolution
applicants

12. Last date for submission of | 20.04.2026
objections to provisional list
13. Date of issue of final list of | 30.04.2026

prospective resolution
applicants
14. Date of issue of information | 05.05.2026

memorandum, evaluation
matrix and request for
resolution plans to
prospective resolution
applicants

15. Last date for submission of | 04.06.2026
resolution plans
16. Process email id to submit | jointcirp.solitairepremia@gmail.com
Expression of Interest

Note: Persons disqualified under section 29A of the code is ineligible to submit
Expression of Interest. For detailed clause of sec 29A, you may access
www.ibbi.gov.in

Jalesh Kumar Grover
RESOLUTION PROFESSIONAL
FOR CONSOLIDATED CIRP OF
SOLITAIRE INFOMEDIA PRIVATE LIMITED
AND PREMIA PROJECTS LIMITED

REGN NO. IBBI/IPA-001/IP-P00200/2017-2018/10390
EMAIL FOR CORRESPONDENCE:
JOINTCIRP.SOLITAIREPREMIA@GMAIL.COM
EMAIL REGD. WITH IBBI:
JK.GROVER27@GMAIL.COM

CONTACT NO: +98759-21490

Date: 21-03-2026
Place: Chandigarh
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_dindiashetter INDIA SHELTER FINANCE CORPORATION LTD. LR o)y (e e i8I 11 Yo 5
Home Loams Regd: Office:- Plot-15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 [l {0)'7.1:1 0 2{0] 2 4 ] 4

Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (hereinafter referred to as “the Act”) Rule 8(5) read with Rule 9(1) of the Security Interest (Enforcement) Rules, 2002 (hereinafter referred to
as“the Rules”).

Notice is hereby given to the public in general and in particular to the Borrower(s), Co Borrower(s) and Guarantor(s) or their legal heir(s) or
representative(s) that the below described immovable property(s) mortgaged/charged to India Shelter Finance Corporation Limited (hereinafter referred
to the Secured Creditor), the possession of which has been taken by the Authorized Officer of the Secured Creditor having its Registered Office at 6th
Floor, Plot No 15, Institutional Area, Sector 44 Gurugram Haryana -122002 CIN: U65922HR1998PL042782 Phone No. +91-124-4131800, will be sold on

“As is Where is”, “As is What is” and “Whatever there is” basis on the dates mentioned below for realization of the amount due to the Secured Creditor
from the borrowers, co borrowers and guarantors. The sale will be done by the Authorized Officer at the place mentioned below.

Loan Account Number/AP Number] Demand Notice u/s | Date and Type of Possession Reserve Price

And Name of Borrower(s)/ | 13(2) Date & Amount{ sympolic Possession28-01-2026 | 10,50,000 (Rupees
Co-Borrower(s) /Guarantor(s)

Public Notice For E-Auction Cum Sale

Sale of Immovable property mortgaged to IIFL Home Finance Limited (IIFL HFL) Corporate Office at Plot N0.98, Udyog Vihar, Phase-IV, Gurgaon-122015.
(Haryana) and Branch Office at:- SCO 32, 2nd Floor, Pal Plaza, B Block, Ranjeet Avenue, Amritsar, Punjab- 143006/ 96 Rajinder Nagar, Near Tehsil
Complex, Jalandhar-144001 under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter
"Act"). Whereas the Authorized Officer ("AQ") of IIFL-HFL had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2)
of the Act in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS BASIS, AS IS WHAT IS BASIS AND WITHOUT
RECOL#RSE BASIS" for realization of IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the website:
www.iiflonehome.com

EAST COAST RAILWAY

Tender No. CAOGRSPBBS-06-2026
M SI0 (1] CONSTRUCTION OF A
ROAD OVER BRIDGE CONSISTING OF A1 X
36.0 M COMPOSITE GIRDER AND 2 X 24.0 M

Date and Time of
Inspection of the property
04-04-2026 (Inspection

Borrower(s) / Demand Notice Description of the Inmovable . Reserve Price 14.07.2025 And TOTAL OUTSTANDING Thirteen lakh ten

Co-Borrower(s) / Date and Amount property/ Secured Asset Date of Possession Rs.1118000 /- (Rupees COMPOSITE GIRDERS (BRIDGE PROPER) MR./ MRS. Kiran Soni W/O RS:1374520/- (Rupees “as On Date 10.10.2025 thousand only) Time 10:00 AM to 05:00 PM)
Guarantor(s) 09/10/2025 Rs. 1072545/- | All that part and parcel of the property bearing: 1010372026 Eleven Lakh Eighteen FOR THE RAILWAY PORTION IN LIEU OF Dheeraj Swankar & MR./ MRS, | Thirteen Lakh Seventy | g 1374570, (Rupees Thirteen _ EMD Deposition Last
Mr. Mandeep (Rupees Ten Lakh Seventy |Property out of Khasra No.20//5/3[Total Outstanding As Thousand Only) LEVEL CROSSING NO. 246, ALONGWITHE X Dheeraj Swankar S/O Ramesh Four Thousand Five Lakh Seventy Four Thousand Five Earnest Money Deposit (EMD) Date 05-04-2026

Hundred Twenty Only)
Due As On 13.07.2025

25040 M C/IC RCC T-BEAM GIRDERS ON
KANHEIPUR | NH-16 SIDE & 6 X 25,040 MRCC
T-BEAM GIRDERS O PATHARAKATA SIDE
OF STATE GOVT. PORTION, LOCATED AT

min,Khataoni no1490/2064, Situated at Kot
Khalsa Sub Urban, Abadi Guru Nanak Pura,
Street no-7-B, Tehsil Amritsar-Il Distt. Amritsar
143001-India. Area Adm. (In Sg. Ft.): Property

Kumar S/o. Ramesh
Kumar , Mrs.Palak D/o.
Mandeep Kumar
Kochhar Electrical

On Date 08/03/2026
Rs.1117791.41 (Rupees
Eleven Lakh Seventy
Thousand Seven

Two Thousand Five Hundred
and Forty Five Only)

Bid Increase Amount

Chandra Swankar

Loan Account No.
HL31CHLONS000005068217/AP-
10162449

Hundred Twenty Only) DUE AS
ON 11.10.2025 with further
interest & charges until payment

Rs. 1,05,000- (one
lakh five thousand
only

Date & Time of Auction
06-04-2026 (Auction
Time 10:00 AM to 5:00 PM)

Earnest Money Deposit
(EMD) Rs.111800/-
(Rupees One Lakh

Bid Increase
Amount 10000/-

(Prospect No- Rs.25000/- (Rupees Twenty | Type: Land_Area, Built Up_ Area, Carpet_| Hundred Ninety One & Eleven Thousand Eight rhers o T of Full. |
1L10110270) Five Thousand Only) | Area Property Area: 522.00, 519.80,441.83 | Forty One Paise Only) Hundred Only) EALI&ADﬁA::‘UH EQGPLIGEM%EGEEHI 'I\::EEEH:I Description Of The Inmovable Property/ Secured Asset : All Piece And Parcel Of Patta No 6792 ,Gram Dariba, Gp Mehenduriya ,Ps Railmagra ,dist
Mrs. Najira Begum 19/08/2025 All that part and parcel of the property bearing: 10/03/2026 Rs.1678000/- (Rupees STATIONS ON THE HOWRAH- Rajasamand, Rajasthan 313211,Udaipur BOUNDARY:- East-Ram La Salvi - House,West-Bhagwan Lal Ji - Plot,North-House - Amar Singh,South-

D/o. Sekh Manna Ali [Rs.2453559/- (Rupees Twenty House No.2, PHASE 1, bearing Khasra No.I{oarOutstanding as | Sixteen Lakh Seventy Aam Rasta

VISAKHAPATNAM MAIN LINE UNDER

W/o. Rejaul S Sahil ' 41, 42 Situated at New Sun City Phase-1 i — — . .
AMAO r/ui”d Bogun Trowsad P Finitdan o Pun e 124005 Area On Date 08/03/2026 EE'ghttT:;’“S"‘”dsn'y) o |hmonRovoemon. | L Place Of Emd Deposition / Place Of Auction: 1st Floor, SMB Plaza, Delni gate, Udaipur - 313001

rt ajira Begum i i alandhar ,Punjab, India, rea ; arnest Money Deposi ] } . . . . . .

M Rejaujl Sk Sho. Fifty Nine Only) |Admeasuring (In 'Sq. Ft): Property Type: (RulPaeI?hsNTrﬁgteyn&x (EMD) Rs.167800/- BRIDGE CONSISTING OF A 1 X %60 M Mode Of Payment :- All payment shall be made by demand draft/RTGS/NEFT in favour of India Shelter Finance Corporation Limited.

Mojammel Sk Bid Increase Amount  [Land_Area, Super_Built_Up_Ar ea, Carpet_| Thousand Six Hundred | (Rupees One Lakh Sixty COMPOSITE GIRDER AND 2 X 240 M = - = = = = — -
(Prospect No- Rs.25000/- (Rupees Twenty (Area Property ~ Area: 1040.00, 1026.00,| Ninety Four and Forty | Seven Thousand Eight COMPOSITE GIRDERS (BRIOGE PROPER) For details and queries, please refer the encl_osed Auction Sale Notice or refer our website https://www.indiashelter.in or
1L10292299) Five Thousand Only) 416.00 Seven Paise Only) Hundred Only) FOR THE RAILWAY PORTION AT KM. 520/1.3 contact Authorized Officer, Mr. NAMAN BAPNA (8386825222).

EMD Last Date
24-April-2026 till 5 pm.

Date of Inspection of property
22-April-2026 1100 hrs -1400 hrs

Date/ Time of E-Auction
27-April-2026 1100 hrs-1300 hrs.

N LIED OF LEVEL CROSSING NO. 250,
ALONG WITH 8 X 15.040 + 5 ¥ 25.040 M C/C

Mode of Payment :- EMD payments are to be made vide online mode only. To make payments you have to visit https://lwww.iiflonehome.com and pay through
link available for the property/ Secured Asset only. Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the proper-
ty/ Secured Asset you intend to buy vide public auction. For Balance Payment - Login https://www.iiflonehome.com >My Bid >Pay Balance Amount”

RCC T-BEAM GIRDERS ON
BRAHMANAKUSADIHA & 2 X 1504 M + 13 X
25040 M RCC T-BEAM GIRDERS ON NH-

TERMS AND CONDITIONS:-

The purchaser has to pay TDS application to the transaction

terms and conditions o

© N oo ~ w0 Db

care@iiflonehome.com, Support Helpline no.1800 2672 499.

18:00 hrs between Monday to Friday or write to email:- care@iiflonehome.com.

12. AO reserves the rights to postpone/cancel or vary the terms and condition o
any dispute in tender/Auction, the decision of AO of IIFL-HFL will be final.

Tender/Auction, failing w

1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://www. iiflonehome.com, well
in advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along
with the payment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office.

charges, land and all other incidental costs, charges includin]q all taxes and rates outgoings relating to the property.
payment of sale amount and submit the TDS certificate with IIFL HFL.
Bidders are advised to ?o through the website https: // www.iiflonehome.com and https://lwww.iifl.com/home-loans/properties-for-auction for detailed
auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.
For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:-

For any query related to Property details, Inspection of Property and Online bid etc. call lIFL HFL toll free no.1800 2672 499 from 09:30 hrs to

9. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking
physical possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.
10. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.
11. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be can-
celled and the amount already paid will be forfeited (including EMD) and the Property will be again put to sale.
tender/auction without assigning any reason thereof. In case of

STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002
The Borrower are herebK notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of
ich the property will be auctioned/sold and balance dues if any will be recovered with interest and cost

HJAYPUR SIDE OF STATE GOVWT, PORTION,
LOCATED AT RAILWAY KM, 51%/31.33 IN
BETWEEMN SOLAR| [SLZ)-BALUGAON
(BALU) STATIONS ON HOWRAH-

Complation : 24 Months.,
Bidding Starf Date : 31.03. 2026
Tendar Closing Date and Time
At 1200 Hrs. of 14.04.2026.
Manual offers are not allowed against this
tendar, and any scech manual  offers
pecesived shall be gnorad
Complete information Including e-tender
decuments and comgendum is avadlabla
in websie www. ineps. govin

Dy. Chief Engineer { Con {
PR-306/CI25-26] RSP/ Bhubaneswar

Place:- Ludhiana/ Jalander, Date:21-March-2026

Sd/- Authorised Officer, IIFL Home Finance Limited.

FORM- G
INVITATION FOR EXPRESSION OF INTEREST FOR
[CONSOLIDATED CIRP OF SOLITAIRE INFOMEDIA PVT. LTD. AND PREMIA

PROJECTS LIMITED - ENGAGED IN REAL ESTATE ACTIVITIES AT PREMIA
CORPORATE CITY, PLOT NO. 201, SECTOR KP-V, GREATER NOIDA, GAUTAM
BUDH NAGAR, UTTAR PRADESH - 201306, REGISTERED OFFICE AT J-4, SHOP
NO. 4,BLOCK-J, KIRTINAGAR,NEW DELHI-110015

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of

INTERNATIONAL CENTRE FOR THEORETICAL SCIENCES FEIe
Tata Institute of Fundamental Research ﬁt" tlfl"

§yicrs

Mo 150, Shivakote

=15
1y o

3 Ln|aTE
 (Marth-56008%, India, Tel ; +01-80-46536000

RECRUITMENT NOTICE

Advertisement No: ICTS-Notice-2026/01 Date: 21 March 2026

(Consolidated CIRP as per orders dated

Interested candidates should apply only ONLINE latest by 12 April 2026. For

3. | URL of website https://solitaireinfomediaandpremiaproje

cts.ibc2016.net/

8. [Further details including last available|Details can be sought by sending a
financial statements (with schedules) of twof request to Resolution Professional at
years, lists of creditors are available at URL: [jointcirp.solitairepremia@gmail.com

9. [Eligibility for resolution applicants under|Details can be sought by sending a

Expression of Interest. For detailed clause of sec 29A, you may access

www.ibbi.gov.in
Jalesh Kumar Grover

Resolution Professional

Email For Correspondence: jointcirp.solitairepremia@gmail.com
Email Regd. With IBBI: jk.grover27@gmail.com
Contact No: +98759-21490

Date: 21.03.2026
Place: Chandigarh

PROTIUM FINANCE LIMITED

(Formaerty known a5 Growth Source Financial Techm:lil_lglr_:; Lt |

Frntiurni

Registered & Corporate Office Address: Tth Floos, Block B2, Phase - | Hirlon Knowledge
Park, Pahadl Village, Off. Western Express Highway, Cama Indusirial Eztate,
l]l:-rr:-'ﬂ.ﬂru-fI::II M bl - 40063, Maharashina,

SALE HOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Notkce for Sale of immovable Assets under the Securilization and
Heconstruction of Financial Assets and Enforcement of Secwrity Interest Act, 2002 read
with praviso to Rule B (&) of the Security Interest [Enforcemant) Rules, 2002,
Hafice is hereby giwan ta the public in general and in particular to the Borrower / Co-Borrowar/
Moilgages {5) that the below descrbed immovabie properties mortgaged o the Secured
Creditor, the Symbolle possession of which has hesn taken by the Shorised Officer of
Prodfur Finamce Lid  the same shall be refemed berein aller a5 Protium Finance Ltd, The
secured Sssets will be sold oo "As s where 157, “As |5 what (27, and “Whatever there 15" basis

through E-Auction

Kedar Magar Shahaganj 5.0, Agra Uttar Pradesh 282010 Alse Add, Hig
House Mo A 15 Kedar Magar Shahagan) Agra Lmar Pradesh 2830100 Alsg
Add, Bh 205 Kedar Magar Shah, Mear Rapgramal Schoal Shahaganj 5.0
Agra Utkar Pradesh 282010

3. Duts of Derisnd Notice | 28th February 2035 . A
4. Amount as per Demand |Bs MR 3,28,41,371.99/- (Rupeas Three Crore Twenty Ebght

Notice Us 13(2) Lakh Forty One Thousand Three Hundred Seventy One and
Hinety Nine Paize) as on 101h February 2025

5. Date of Symbolic Possession | D6thJun 2025

f. Amount as on Rs. 3T9B4508/-{Three crore seventy-nine lakh eighty-four thausand
date five hundred eight) as on 20th March 2024

7. Descriptions of the Immovable Property/Properties:- All the EIEEL' and parcel of Fmgur%y
bearimg HIG House Mo, A-15 'znz-arl:'ui:!| Blagar Megam no. SE/A HA15, measunng anea 167, 22 5q
Meter, siualed at Kedar Magar, Lohamandi Ward, Tehsil and Disit. Agra Bounded as under:
East ; MIG Howuse, West : Nikas and Rasta 18,28 meter vde, Morth : HIG House Mo, A-14, South
: HIG Housa Mo, A-1h, Togethier with all other rights, building improvements and easements
appurtenant therein,

B. Reserve Price | Rs 3,79,85,000/-(Three crore seventy-nine lakh eighty-five thousand)
5. Eamest Momey Deposil Esﬂii‘?dﬂ::ljl}ﬂhﬁhirly-smn lakh ninety-eight thousand five
undred.

10. Bid Increment Amount {In Bs.)
11. E-Auction Date and Time

INR 5,000, -

22nd -April-2026 at 11:00 am to 2:00 PM
(with unlimited extension of 5 min each)

21t April 2026 up to 5:00 PM.

12, EMID Submission Last Date

13, Inspection Dale 13/04; 2026 Between 11.00 AM To 5 :00 PM

1. AN Inieresied parlicipamts ¢ bBidders are requested fo st the  website
hitps.fbankauctions-.in & hitps:¥protiem.coin’ Foo details, help, procedure and
pnlene waining oo e-auction, prospective bidders may Contact Mr Mitesh D Pawar
Comtact number: B1420007257 8142000066 email id: piteshibanksuctions.in |
infombankauctions in
For fturther detasils on terms and conditbans please visid https:fbankauctions.in &
hitps:Hprotium.co.in/ to take part in e-auction
THIS |5 ALS0 A STATUTORY 30 DAYS SALE NOTICE UNDER RULE &(&)/ Rule 9 (1) OF

SECURITY INTEREST [ENFORCEMENT) RULES, 2002

5d/-, For Protium Finance Limited
Authorized Officer

Date: 21.03.2026
Place: Agra

“"IMPORTANT™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

whatsoever.

OFFICE OF THE RECOVER OFFICER
DEBTS RECOVERY TRIBUNAL -1, DELHI

The auction sale will be "online e-Auctioning™ through wabsite
hitps:iibankeauctions.com
Date and Time of Auction ; 23.04.2026 between 12.00 pm and 01.00 pm
(with extensions of 5§ minutes duration after 01.00 PM, if required)

TERMS AND CONDITIONS

1. Alf condilions of sale shall ba governad by the provisions of the Recovery of Dabds
Due fo Banks and Financial Insttuticns Acl. 1983 read wilh the Second & the Third

bank,

4. Bids shall be submitied online before the last date and fime given in the sale notica!
tender dociment

5. The bhid shall be accompanied by the EMD as specified In the public sala
noticefendar document

&, The e-Auction shall commence sinctly at the schedule time and above the highest
quotation received. Auction/Bidding time will inifually be for a period of one haur and
the choging e of the auction is system confrolled ; the fime will be get automatically
extended by five minutes if any bid ks recedved during the [ast five minutes, |.e. while
active bid isin process and kept open Hll the auction-sale concludes

7. Highest bid will be provisionally accepted on “siubect-to-approval’ basis and the
highes! biddaer shall not have any rightiitle over the propery unt the sale is confirmed
in hisfher favour,

8. Intimation will be-sent o the highest bidder theough e<mall, Daté.of sending a-mail
will be considerad as date of Intimation. If noinbmation reaches, biddors anexpected
o take efforts o find oul stalus from the TribunadBank. Mon-receipt of intimatian
shiculd Aol b 3 ecocuess Tor dalaullinon-paymient

8. Dafaul of paymant of bid amounts or e Poundage fea within the stiputated tirmsa
shall render avlomatic cancallalion of sala withoul any nobcs and the EMD, afler
dafraying lhe expansas of sale, elc., will be forfaitad at the discration of Lhe Recovery
CHificer, githar in full or par.

12, The sale attracts Stamp Duly, Regestration Charges, e, a5 perrelevant aws

13, Eale Certificate will bs issued only in the name'names of the bidders whosa
namefnames are mentioned in the bid form,

14, Ma request for inclusion'substitution of names, other than those menticned in tha
bed, in the sale cerificate will beentertained

15, Sake Confrmation/sale Cerificate shall be collected in perzon or through an
authorized person

16, EMD of unsuccessful bidders will be recaivad by such bidders from the
Ragistry of DRT-, on identification/production of idantity proof viz., PAN Card,
Passport, Voter's 10, Valid Driving License or Pholo dantity Crad iszued by
Govl and PSUs. Unsuccessiul bidders shall ansura returm of their EMD and if
not received within a reasonabla tima, immediately contact the Recovery
Officar, DRT-I, Dalhifor tha Bank.

17. Succaessful bidder PAuction Purchaser, on receip! of order of confirmation,
shall contact the Cerlificate Holding Bank for delivery of litle deeds and ofher
documents related to the property.

18. The bank shall ensure that title deeds and other documents on confirmation
of sale are forthwith faken:delivery from the Tribunal and handed over to the
auction purchaser and complaint of delay, if any will result in withhalding of the
amount till such time titte deeds are defivered.

18, Delivery of possession of the property sold shall be as per Income Tax
(Cerlificate Proceedings) Rules 1962;

20, All expenses and incidenal charges thereto shall be bome by the auction
purchaser.

21, Prospective bidder has o register with the e-auction service provider.

22, Oniy upan verification of the bid form and confirmation of remitiance of EMD
the Liser |D issued by the e-auction senvice provider will be activated permitting
the bidder to login the website of the service provider for bidding

24, Bidders should nol disclose their Usar ID as well a5 password and ofher
mataria information relating to the bidding o anyone to safequard its secrecy,
24, Bidders are advised to charga the password immedialely on recaipt from
the sarvica provider,

25, Bidders may encounter cerain unforeseen problems such as tima lag,
heavy traffic, svslam/ power failura at the Bidders end. To avoid [osing oul an
bidding because of abova -mentionad reasons, i is advised not to wait for the
[arst moment.

26, Tha e-auction sarvica providar, tha officials of the bank, including thair man,
agents, servants, elc., facilitaling tha e-auction sala, shall maintain absokule
sirict confidentiality of the particuiars of the bidders pariicipating in the a-auction
sala.

27 . Thia e-auction senvice provider shall submit to the Recovery Officar as and
when called for the "The Third Party Audit” certificate as per CVC norms on the
software employed and used for the DRET auction -sales.

28, Matter-be fisted for filing affidavit of service of sake proclamation and for
further proceedings on 0 1/04/2026.

RAVINDER KUAMR TOMAR
Recovery Dfficer-|

DEBTS RECOVERY TRIBUNAL-l, Delhi

DATE: 21.03.2026 PLACE: RAJASTHAN

FOR INDIA SHELTER FINANCE CORPORATION LTD

SL
No.

el s Canara Bank

{ IR WTERTT BT TR

The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last - %

5 minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes. VISAKHAPATNAM MAIN LINE UNDER f ﬁﬁ!ﬁ S fﬂdlﬁte
The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the balance 75% KHURDA ROAD DIVISION, | A

of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of payment. T 120 14 B3 BE5.05

The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity EMD : T 157 5111]'!-' F;BF:IEII:E. ﬂé

A

[A Gove of Indiz Undertaking]

ARMB, Plot No. - 2 Ground Floor Near Hotel Deventure Namastey Chowk Karnal,

Authorised officer :- Mr. Ranjeet Kumar, (M) 85728-16290, Mail ID: cb6290 @canarabank.com

E-AUCTION SALE NOTICE

E-Auction Sale Notice for Sale of Immovable/Movable Properties under the Securitization

E-AUCTION
SALE NOTICE

and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 6(2) 8(6) &9 of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable properties
mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Canara Bank will be sold on "As is
where is","As is whatis", and "Whatever there is" in Eauction arranged by the service provider M/s PSB Alliance (Baanknet), (8291220220), E-
mail : support. BAANKNET@psballiance.com through the website https://baanknet.com/

Sr. No. 01 TO 06 DATE OF E-AUCTION IS 07.04.2026 (12:30 PM TO 1:30 P.M.)
Sr. No. 01 TO 06 LAST DATE OF RECEIPT OF EMD IS 06.04.2026 UPTO 5:00 P.M.

Branch Name/Name & Address of
the Borrower(s)/ Guarantor(s)

Reserve Price
(inRs.)

Total Liabilities as
on specified Date

Brief Description of
Property/ies

Earnest Money
Deposit (EMD)
(inRs.)

Details of A/c No.
IFSC CODE
Possession notice

Haryana- 123401.

Dayanand Colony, Railway Road,
Gurgaon-122001 2. Sh. Sanjay Ra

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) : . : ; e 1. M/s Nandini Floor mills |All part and parcel of Land|Total liabilities as Rs. Rs.

SL. RELEVANT PARTICULARS The Centre s looking for highly motivated and self-driven individuals for an (Represented through its |(Residential House)|DemandNotice Dated| 74,00,000/- 7,40,000/- | CNRB0006290

1. [Name of the corporate debtor along|Solitaire Infomedia Private Limited appointment for the following post atits Bengaluru Campus Proprietor Mr. Manjeet |Comprised in Khewat no.115,/119.08.2019, Rs.97,59,943/- Plus further interest & |  Symbolic

" | with PAN & CIN/ LLP No. PAN: AALCSB906R Upper age limit|Consolidated|  Apply Singh) Address — Plotno. J- |KhatoniNo 123, Rectno.13, |other Charges (minus recovery, if any) Possession

CIN: U72300DL2007PTC166196 3l Position 5HHm,”“" of (as on 1st Monthly anline/ 772, Near KG Plaza/Sales |Killa No. 5/1/1(2-8), Kita 1, land measuring 2K-8M its 17/48 share i.e. 17 Marla situated in Qutubpur
And No. posts January 2026} | Emoluments [Walk-in date Tax Office, RIICO Industrial | Mohalla, Tehsil & Distt- Rewari, in the name of Smt. Saroj Devi Chauhan
Premia Projects Limited . |Project Scientific . Area, Phase-ll, Bhiwadi, Rajasthan- 301019. 2. Mr. Manjeet Singh s/o Late Sh. Inderjeet Singh Address —~A-221, Gali No. 6, Yadav Nagar
PAN:AAGCP5733N "1 Aesistant B m 1 28 63,900  |Anpiy online Rewari, Haryana- 123401. 3. Smt. Saroj Devi w/o Late Sh. Inderjeet Singh (Guarantor) Address —A-220, Gali No. 6, Yadav Nagar, Rewari
CIN: U45200DL2012PLC235075 it

12.02.2026 of Hon’ble NCLT, New Delhi more information; please visit the website www.icts.res.in, 02|1. M/s S.P Motors (Represented| Flat No. N-49, 6th Floor, Hill [Total liabilities as( Rs. [ Rs. 209272434

Bench-V) Establishment Section through its proprietor, SmtPoonam| View Garden, 08 Milestone [Demand Notice Dated | 12,75,000/-|  1,27,500/- CNRB0006290
2. |Address of the Registered Office Basement, J-4, Shop No. 4, Block-J, Kirti Rana W/o Sh Sanjay Rana)|Road Alwar Byepass Road |19.07.2018, Rs.38,53,582/- Plus further interest & Physical

Nagar, New Delhi-110015 Address — H.No-1068/J/1,|Bhiwadi, Tehsil Tijara Distt. other Charges (minus recovery, if any) Possession

Alwar Rajasthan—301019

na S/o Sh. Uday Singh (Guarantor) Address —H.No-1068/J/1,Dayanand Colony,Railway Road,Gurgaon-122001

Ishwar Dass Saini 1 Govt.
School, Saundhapur Panipat-
132103. 3. Smt. Seema Saini

dated 23.05.2012 owned by Smt. Seema W/o Sh. Mukesh.

W/o Mukesh Saini D/O Mal Singh Near Chakki VPO Saundhapur, Panipat-132103.

4. Detaltls ofpllacetV\éhere majority of fixed | Plot No. 201, Sector KP-V, Greater Noida, 4™ FLOOR, JEEVAN TARA BUILDING, PARLIAMENT 03|1. M/s Yuvraj International, | Property measuring 1 Kanal 13 | Total liabilities as Rs. Rs. 209272434
asselsare located Gautam Budh Nagar, Uttar Pradesh- 201306 STREET, NEW DELHI-110001. Prop. Smt. Seema VPO |Marla comprised in Khewat No. [Demand Notice Dated | 93,00,000- |  9,30,000- | CNRB0006290
5, Lﬁzggg capacity of main products/ N.A.(Real Estate Project) TR.C. No. 3146/2022 Saundhapur Panipat Off: Jatal |57 Khatoni No. 69 Khasra No. |01.11.2017, Rs.32,05,261.18/- Plus further interest & Symbolic
. _ Ahoiibbry Road, Near LSBT School, |28//23/2(0-11),36//11/1(2-0),  |other Charges (minus recovery, if any) Possession
6. | Quantity and vajue of main products/ — N.A. .. MK OF INDIR Vi fUkW SIMGH AND. AN, | Panipat-132103 2. Sh. |21/1/2(0-19), 37//3/2(8-4), 6/2(7-4), TMI2(1-12), 7/2/2(4-5), 8(7-11), 13(8-0), 1412(8-10), 15/2(5-6), 16/2/2(4-
4 i B 1) orderdaled £0.02.2026 he Under mE“r;man nmperl? "'f'"hp' 9o l_j} Mukesh Kumar Saini S/o Sh. |14),17(8-0), 18/1(4-4), 25/2(7-10), total area being share of 33/1580 of 79 Kanal and 1 Kanal 13 Marla is part of
7. [ Number of employees/ workmen NIL public e-auctionin the said Recovery Cartificate as per the following schadule:- ’ ' ' '

Khasra No. 37/14/2 situated in north side of Sondhapur as per relinquish deed which is executed in the office of
S R Panipat vide vasika no. 765 dated 07.05.2012 in the name of Smt. Seema W/o Mukesh Mutation no. 2925

Smt. Komal Madan D/o Sh.

Subhash Chand H No. A-2678, Block-A, Green Fields Colony Faridabad Haryana 121010. Smt. Jyoti Bhatt W/o Sh. Kabir Bhatt H No. A-

2678, Block-A, Green Fields Co

section 25(2)(h) of the Code is available at|request to Resolution Professional at 5. No.| Description of the property| Reserve Price EMD 04/M/s Shiv Bhatta Company|All the part and parcel of|/Total liabilities as Rs. Rs. 209272434
URL: jointcirp.solitairepremia@gmail.com 1, | LAND AT PATWARI|Rs. 50.00 LACS |Rs. 5.00 LACS Address :- Village & Post|property measuring 1694 sq.|Demand Notice Dated | 2,70,00,000/- | 27,00,000/- [ CNRB0006290
10. |Last date for receipt of expression of interest | 05.04.2026 HALKA NO. (OLD)51, 128 Aurangabad, Tehsil Hodal,| Yards which is forming part of|20.01.2023, Rs.70,23,585.29/- Plus further interest &  Symbolic
11.|Date of issue of provisional list of 15.04.2026 (NEW) SURVEY NO. 44/7, District Palwal, Haryana|RectNo.175,KillaNo.10(4- |other Charges (minus recovery, if any) Possession
prospective resolution applicants - VILLAGE - BHOJPUR, 121105. Sh. Sunil Kumar Bindal| 12) total measuring 04 Kanal 12 Marlas to the extent of 56/92nd share i.e. 02 Kanal 16 Marla situated at NH-2
12.| Last date for submission of objections [, 4 506 PIPAR GHAR ROAD, S/o Sh. Satish Kumar Address:-| bye pass road, Village Aurangabad, Tehsil Hodal, District Palwal, Haryana-121105. Bounded: On the North
fo provisional list , _ TEHSIL POHARI, DISTT, H No. DN-62/1, Ward No. 14|by : Tejvir Singh, On the South by : 33 Ft Road, On the East by : NH-2 Highway, On the West by : Sh. Daler
13. Peit()eltftfc;is:;?p(l)l];grr]\?sl list of prospective | 5 44 5006 SHIVPURI, (M.P.) Near Satish Bindal Shutter Singh.
14, | Date of issue of information memorandun, 2 | LAND AT PATWARI |Rs. 20,00 LACS |Rs. 2.00 LACS Wale, Railway Road, Palwal Haryana 121102 Smt. Sunita Chauhan w/o Sh. Daler Singh Chauhan, Address:- Main Market, Near Laxman
evaluation matrix & request for resolution |05.05.2026 HALKA NO. 51, SURVEY Seth House, Aurangabad (83), Palwal, Haryana, 121105
plans o prospective feslution-applicants ND. 44/8, VILLAGE 05| M/s Micronet Infocom H No.|All that Part and Parcel of|Total liabilities as Rs. Rs. 209272434
15. Last date for submission of Resolution Plans } 04.06.2026 BHOJPUR, PIPAR GHAR 23/4 Gali Opp. Ragunath|Residential House measuring|Demand Notice Dated | 39,90,000/- [ 3,99,000/- | CNRB0006290
16. P]{?rftess eima" id to submit Expression | jointcirp.solitairepremia@gmail.com ROAD, TEHSIL POHARI, Mandir Mohalla Sayedwara Old| (157 Sq yds) at MCF 23/4, Gali[12.01.2015, Rs.1,01,33,479.48/- Plus further interest Symbolic
Note? Perifr?s disqualified under section 29A of the code is ineligible to submit DISTT, SHIVPURI, (M.P.} Faridabad Haryana 121002.| opposite Raghunath Mandir, & other Charges (minus recovery, if any) Possession

Mohalla Sayedwara, Old Faridabad, Distt Faridabad in the name of Smt. Komal Madan D/o Sh. Subhash Chand.

lony Faridabad Haryana 121010.

Road, Near Sakshi
Dharamkanta, NIT Faridabad,

121004. Sh. Pawan S/o Sh. Bisram Address - Old Plot No. 44-45 Gazipur Road Dabua Colony, 15 FT Road, NIT Faridabad 121004

auction process.

06.04.2026 (Sr. No. 1-6).
G) Intending bidders shall hold a valid digital signature certificate and e-mail address. For details with regard to digital signature please contact the
service provider M/s PSB Alliance (Baanknet), Help Desk No. (8291220220), E-mail: support.baanknet@psballiance.com through the website
https://baanknet.com/
H) After payment of the EMD amount, the intending bidders should submit a copy of the following documents/details on or before 06.04.2026 (Sr.
No. 1-6) by 05:00 PM. to Canara Bank, ARM Branch, Plot No-2, Ground Floor, Near Hotel Deventure, Namaste Chowk, Karnal by hand or by
email.
i) Demand Draft/ Pay order towards EMD amount. If paid through RTGS/NEFT, acknowledgement receipt thereof with UTR No.
ii) Photocopies of PAN Card, ID Proof and Address proof. However, successful bidder would have to produce these documents in original to the
Bank at the time of making payment of balance amount of 25% of bid amount.
iii) Bidders Name. Contact No. Address, E Mail Id.

iv) Bidder’s A/c details for online refund of EMD.

1) The intending bidders should register their names at portal https://baanknet.com/ and get their User ID and password free of cost. Prospective
Bidders may avail online training on E-auction from the service provider M/s PSB Alliance (Baanknet), Helpdesk No — 8291220220 (E-mail ;
support. baanknet@psballiance.com) and Sh. Animesh Jain, Mobile Number 7046612345(Email animesh@procure247.com), through
the website https://baanknet.com/.

J) EMD deposited by the unsuccessful bidder shall be refunded to them. The EMD shall not carry any interest.
K) Auction would commence at Reserve Price, as mentioned above. Bidders shall improve their offers in multiples of Rs. 50,000/- The bidder who
submits the highest bid (above the Reserve price) on closure of 'Online' auction shall be declared as successful bidder. Sale shall be confirmed in
favour of the successful bidder, subject to confirmation of the same by the secured creditor.
L) The successful bidder shall deposit 25% of the sale price (inclusive of EMD already paid), immediately on declaring him/her as the successful
bidder and the balance within 15 days from the date of confirmation of sale by the secured creditor. This amount shall be deposited by way of
Demand Draft in favour of Authorized Officer, Canara Bank, ARM Branch OR shall be deposited through RTGS/NEFT/Fund Transfer to credit of
account of Canara Bank, ARM Branch, Alc. No. 209272434, IFSC Code: CNRB0006290. If the successful bidder fails to pay the sale price, the
deposit made by him shall be forfeited by the Authorised Officer without any notice and property shall forthwith be put up for sale again.

M) For sale proceeds of Rs. 50.00 Lakhs (Rupees Fifty Lakhs) and above, the successful bidder will have to deduct TDS at the rate 1% on
the Sale proceeds and submit the original receipt of TDS certificate to the Bank.
N) All charges for conveyance, stamp duty/ GST/ registration charges etc., as applicable shall be borne by the successful bidder only.

0O) Authorised Officer reserves the right to postpone/ cancel or vary the terms and conditions of the e-auction without assigning any reason thereof.
P) In case there are bidders who do not have access to the internet but interested in participating the e-auction, they can approach concerned Circle
office or Canara Bank, ARMB, Plot No-2, Ground Floor, Near Hotel Deventure, Namaste Chowk, Karnal who, as a facilitating centre, shall make
necessary arrangements.
Q) For further details contact Mr. Ranjeet Kumar, Chief Manager Canara Bank Asset Recovery Management Branch (ARMB), Karnal, Ph. No. 0184-
4041820, 85728-16290 during office hours on any working day. E-mail id: cb6290@canarabank.com OR the service provider BAANKNET (M/s
PSB Alliance Pvt. Ltd), (Contact No. 7046612345/6354910172/8291220220/9892219848/ 8160205051,
Email:support. BAANKNET@psballiance.com).

. Schadwes to tha imcome tax Acl, 19517 and the Income Tax [Cerlificate Procesdings) : TPy
_ ForConsolidated CIRP of | | gyjas 1962 and also guided by the information Technalogy Act. 2000 as dmended 06| M/s SPL Industries Through Its | All part and parcel of property at| Total |IabI!ItIeS as Rs. Rs. 209272434
Solitaire Infomedia Private Limited | | from time to time. Prop. Sh. Pawan Kumar S/o |Plot no-10 measuring 100 Sq|Demand Notice Dated | 20,00,000/- 2,00,000/- CNRB0006290
and Premia Projects Limited 2. Property is sold on "asis and where is{on what itis basis™ Sh. Bisram Address - Plot no | Yards situated at Khewat no-[{14.10.2019, Rs. 51,14,219.17/- Plus further interest & Symbolic
Regn No. IBBI/IPA-001/IP-P00200/2017-2018/10390 3. Property can be inspeciion in consufiation with the Aunhorized Officer of the CH 675 Gali No 3 Dabua Pali | 186,Khatonino-233,Murabba |other Charges (minus recovery, if any) Possession

No-37,Killa No- 15(8-0),16/1(4-5),16/2(3-15) waka mouja Dabua vide transfer deed no 16467 dated
26.02.2015 inthe name of Pawan S/o Sh. Bisram situated at New Dabua Colony,NIT Faridabad.

OTHER TERMS AND CONDITIONS:

A) Auction/bidding shall be only through “Online Electronic Bidding” through the website https://[BAANKNET.com Bidders are advised to go
through the website for detailed terms before taking partin the e-auction sale proceedings.
B) The property can be inspected, with Prior Appointment with Authorised Officer, on 04.04.2026 (Sr. No. 1-6).
C) The property is being sold with all the existing and further encumbrances whether known or unknown to the bank. The Authorised officer/Secured
Creditor shall not be responsible in any way for any third party claims/ rights/ dues. The purchaser should conduct due diligence on all aspects
related to the property to his satisfaction. The bidder are advised to in their own interest to satisfy themselves with the title and correctness of others
details pertaining to the secured assets including the size/area of the immovable secured asset in question and also ascertain any other
dues/liabilities/encumbrances from the concerned authorities to their satisfaction before submitting the bid. The purchaser shall not be entitled to
make any claim against the Authorised officer/ Secured Creditors in this regard at a later date.
D) In the event of any default in payment of any of the amounts, or if the sale is not completed by reasons of default on the part of the purchaser/
bidder within the aforesaid time limit, the bank shall be entitled to forfeit all monies paid by the purchaser/ bidder till then and put up the secured
asset(s) for sale again, in its absolute discretion. Further, all costs, expenses incurred by the bank on account of such resale shall be borne and paid

It ks hereby informed 1o Generdl pulblle thit we ane going to conduct public E-Auction through 10, The sale held in favour of the successful bidder, in normal circumstances, will be by the defaulting purchaser.
websit= fittp: Ibankauctions.in/ canfirmed. on compliance of all terms and conditions of sale, on the expry of 30 days E) The property will be sold for the price which is more than the Reserve Price and the participating bidders may improve their offer further during
1. Account Number |1, Loan Accounl No, GSO64LAP2398273 from date of auction saks.

E-Hi:l;:lnfrmnfm' gi-{;ﬂ.ﬂa mussﬁL“ﬁ“ﬁr!.hé‘;ﬁmﬁ"'f{‘?fhmﬁ Do W0 Bachchy ;ldfnii,[fﬂje““ e ks o e S naRanik sithes:in g or. WA be F) EMD amount of 10% of the Reserve Price is to be deposited in E-Wallet of M/s PSB Alliance Private Limited (Baanknet) portal directly or by
Morigagors Singh, D{A’.Ett Singh /o Bachchu Singh Al Having Address At B/H 205 ot i generating the Challan therein to deposit the EMD through RTGS/NEFT in the account details as mentioned in the said challan on or before

SPECIAL INSTRUCTION/CAUTION

Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will
be responsible for any lapses/failure (Internet failure, Power failure, etc.) on the part of the bidder or vendor in such cases. In order to ward
off such contingent situation, bidders are requested to make all the necessary arrangements/alternatives such as back —up, power supply

and whatever else required so that they are able to circumvent such situation and are able to participate in the auction successfully.

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

Date :- 19.03.2026 Authorised Officer, Canara Bank

Place :- Karnal

epaper.ftnanﬂtaEexpress.ﬂnm.. )

New Delhi
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